item

item call number isbn author title
number
1|347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
2(347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
3(347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
41347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
5(347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
6(347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
7(923.43 HEW 81-7534-157-2|Heward, Edmund Lord Denning: A Biography
8(923.43 KAM 978-81-90416-91-7|Kamath, M.V. Nani A. Palkiwala : A Life
9]1923.43 NEH 9780143031031 |Nehru, Jawaharlal The Discovery of India
10|923.43 BHA 9789350353653 |Bhat, U.L. Story of a Chief Justice
11|923.43 BHA 9789350353653 (Bhat, U.L. Story of a Chief Justice
12]923.43 BHA 9789350353653 |Bhat, U.L. Story of a Chief Justice
13|347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
14]340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
15|340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
16|340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
17|340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
18|340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
19|340.5 NAR 9780144001057|Nariman, Fali S. India's legal system: Can it be saved ?
20(349.41 PAN 9780195684360|Pannick, David Advocates
211349.41 PAN 9780195684360(Pannick, David Advocates
22(349.41 PAN 9780195684360|Pannick, David Advocates
23340 IYE 9788175343177|lyer, V.R Krishna Legally Speaking
241340 IYE 9788175343177|lyer, V.R Krishna Legally Speaking
25(340 KAT 8175345187(Katju, Col V Experiments in Advocacy
26(340 KAT 8175345187|Katju, Col V Experiments in Advocacy
27(340 KAT 8175345187(Katju, Col V Experiments in Advocacy
28(551.483 DUT 8123735448|Dutta, Arup Kumar The Brahmaputra
29(551.483 DUT 8123735448|Dutta, Arup Kumar The Brahmaputra
30(320.9PAL 978-817476167-5|Palkhivala,Nani A We the People
31(320.9PAL 978-817476167-5|Palkhivala,Nani A We the People




321|320 PAL 9788185944906|Palkhivala,Nani A We, the Nation: The Lost Decades

33(320 PAL 9788185944906|Palkhivala,Nani A We, the Nation: The Lost Decades

341923.43 KAM 978-81-90416-91-7|Kamath, M.V. Nani A. Palkiwala : A Life

35|923.354 CHA Chagla, M.C. Roses in December: An Autobiography

371923.43 CHA 8172762038|Chagla, M.C. Roses in December: An autobiography

381|342 MEG 8175344075|Megarry, R.E. Miscellany-at-Law : A diversion for Lawyers and others

39(342 MEG 8175344075(Megarry, R.E. Miscellany-at-Law : A diversion for Lawyers and others

40(342 MEG 8175344075|Megarry, R.E. Miscellany-at-Law : A diversion for Lawyers and others

411342 MEG 8175344075|Megarry, R.E. Miscellany-at-Law : A diversion for Lawyers and others

421342.42DEN 195681517|Denning,Lord The Due Process of Law

43|342.42DEN 195681517|Denning,Lord The Due Process of Law

441342 MEG 8175344075|Megarry, R.E. A second Miscellany-at-Law : A further diversion for Lawyers and others
45(342 MEG 8175344075|Megarry, R.E. A second Miscellany-at-Law : A further diversion for Lawyers and others
46(342 MEG 8175344075|Megarry, R.E. A second Miscellany-at-Law : A further diversion for Lawyers and others
471342 MEG 8175344075|Megarry, R.E. A second Miscellany-at-Law : A further diversion for Lawyers and others
48|923.43 HEW 81-7534-157-2|Heward, Edmund Lord Denning: A Biography

491923.43 HEW 81-7534-157-2|Heward, Edmund Lord Denning: A Biography

50|923.43 HEW 81-7534-157-2|Heward, Edmund Lord Denning: A Biography

51(340.1CAR 8175342897|Cardozo, Benjamin N. The Growth of The Law

52(340.1CAR 8175342897|Cardozo, Benjamin N. The Growth of The Law

53|340.1CAR 8175342897|Cardozo, Benjamin N. The Growth of The Law

54(340.1CAR 8175342897|Cardozo, Benjamin N. The Growth of The Law

55/340.1CAR 8175342897|Cardozo, Benjamin N. The Growth of The Law

56(343.09BHA 9350289806|Bhat,P.Ishwara Inter State & International water Disputes

57(343.09BHA 9350289806(Bhat,P.Ishwara Inter State & International water Disputes

58(328.3JET 8124107602|Jethmalani,Ram Big Egos,Small Men

59(328.3JET 8124107602|Jethmalani,Ram Big Egos,Small Men

60(340DEN 195674243|Denning,Lord What next in the Law

61(340DEN 195674243|Denning,Lord What next in the Law




62(340DEN 195674243|Denning,Lord What next in the Law
63|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
64(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
65|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
66(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
67|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
68(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
69|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
70(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
71|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
721347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
73|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
74(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
75|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
76(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
771347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
78(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
79|347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
80(923.43SET 8175341416|Setalvad, Motilal C My Life

81|923.43SET 8175341416|Setalvad, Motilal C My Life

821923.43SET 8175341416|Setalvad, Motilal C My Life

831923.43SET 8175341416|Setalvad, Motilal C My Life

841923.43SET 8175341416|Setalvad, Motilal C My Life

85|923.43SET 8175341416|Setalvad, Motilal C My Life

86(923.43KRI 8175341580(Krishnaswamy, P V.R Krishna lyer: A living Legend
87(923.43KRl 8175341580(Krishnaswamy, P V.R Krishna lyer: A living Legend
88(923.43KRI 8175341580(Krishnaswamy, P V.R Krishna lyer: A living Legend
89(923.43KRl 8175341580(Krishnaswamy, P V.R Krishna lyer: A living Legend
90(344.20DEN 8175343699|Lord Denning:the judge and the Law Lord Denning:the Judge and the Law
91(344.20DEN 8175343699|Lord Denning:the judge and the Law Lord Denning:the Judge and the Law
92|344.20DEN 8175343699(Lord Denning:the judge and the Law Lord Denning:the Judge and the Law
93|344.20DEN 8175343699|Lord Denning:the judge and the Law Lord Denning:the Judge and the Law
941923.43HID 8175342609(Hidayatullah,M My Own Boswell




95]923.43HID 8175342609(Hidayatullah,M My Own Boswell
96(923.43HID 8175342609 (|Hidayatullah,M My Own Boswell
971923.43HID 8175342609(Hidayatullah,M My Own Boswell
98(923.43HID 8175342609(|Hidayatullah,M My Own Boswell
99|347.077 SHO 8171675573|Shourie,Arun Courts and their Judgements
100(347.077 SHO 8171675573|Shourie,Arun Courts and their Judgements
101|347.077 SHO 8171675573 (Shourie,Arun Courts and their Judgements
103(342.42DEN 195681517|Denning,Lord The Due Process of Law
104|340.1 DEN 195691105|Denning,Lord The Discipline of Law
105(340.1 DEN 195691105|Denning,Lord The Discipline of Law
106|340.1DEN 195691105|Denning,Lord The Discipline of Law
107(328.3 JET 8124107602|Jethmalani,Ram Big Egos,Small Men
108|340DEN 195674243|Denning,Lord What next in the Law
109(340.1 DEN 195691105|Denning,Lord The Discipline of Law
110|340DEN 195674251|Denning,Lord Landmarks in the law
111|340DEN 195674251|Denning,Lord Landmarks in the law
112|340DEN 195674251|Denning,Lord Landmarks in the law
113]923.43 IYE 9788175349582|lyer, V.R Krishna Up Till Now
1141923.43 IYE 9788175349582(lyer, V.R Krishna Up Till Now
116(342.42CHA 9350281031|Chandrachud, Abhinav Due Process of Law
117(347.05 CAR 81-7534-062-2|Cardozo, Benjamin N. The Nature of the Judicial Process
118(923.43 HOS 8175342915|Hostettler, John Lord Halsbury
119]923.43 HOS 8175342915(Hostettler, John Lord Halsbury
120(923.43 HOS 8175342915|Hostettler, John Lord Halsbury
121|346.06 PAL Palmer Palmer's company Law
129(346.06 PAL Palmer Palmer's company Law
130|346.06 PAL Palmer Palmer's company Law
131(346.06 PAL Palmer Palmer's company Law
132|346.06 PAL Palmer Palmer's company Law
133(346.06 PAL Palmer Palmer's company Law
134]346.06 PAL Palmer Palmer's company Law
135(346.06 PAL Palmer Palmer's company Law
136|346.06 PAL Palmer Palmer's company Law




137|340 DEN 195674251|Denning,Lord Landmarks in the law

138|340 DEN 195674251|Denning,Lord Landmarks in the law

139(342.42 DEN 195681517|Denning,Lord The Due Process of Law

140(342.42 DEN 195681517|Denning,Lord The Due Process of Law

141(328.3 JET 8124107602 (Jethmalani,Ram Big Egos,Small Men

142(923.43 BHA 9789350353653 |Bhat, U.L. Story of a Chief Justice

143|347.01 VEE 8171771351|Veeraswami, K Whither: Laws and Justice

144|347.01 VEE 8171771351|Veeraswami, K Whither: Laws and Justice

145|347.01 VEE 8171771351|Veeraswami, K Whither: Laws and Justice

146|347.01 VEE 8171771351|Veeraswami, K Whither: Laws and Justice

147|340 FUL 8175341637(Fuller, Lon L The Morality of Law

148|340 FUL 8175341637|Fuller, Lon L The Morality of Law

149|340 FUL 8175341637|Fuller, Lon L The Morality of Law

150(340 FUL 8175341637|Fuller, Lon L The Morality of Law

151(347.051GAU Choudhury, Mrinal Kumar ed. Gauhati High Court Rules

152|340.5254792 CHA 9780199453306|Chandrachud, Abhinav An Independent, Colonial Judiciary: A History of Bombay High Court
during the British Raj, 1862-1942

153(348.046 MAL 8170012|Malik, Surendra Complete Digest of Supreme Court Cases

154)348.046 MAL 8170012 (Malik, Surendra Complete Digest of Supreme Court Cases

155(348.046 MAL 8170012|Malik, Surendra Complete Digest of Supreme Court Cases

156(345.0234 CRA 9788180386053|Borrie & Lowe The Law of Contempt

157(347.06 SAR 9789351430858|Sarkar, Sudipta Sarkar Law of Evidence

158(347.06 SAR 9789351430858 (Sarkar, Sudipta Sarkar Law of Evidence

159(343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

160(343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

161(343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

162|343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

163(343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

1641343.052 TAX 9789350716359|Taxmann Income Tax Act 2015

165(343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015

166|343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015

167(343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015

168|343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015




169|343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015

170(348.73413 KNA 9780327102168|United States Supreme Court Reports United States Supreme Court Reports
171|348.73413 KNA 9780327102168 |United States Supreme Court Reports United States Supreme Court Reports
172(348.73413 KNA 9780327102168|United States Supreme Court Reports United States Supreme Court Reports
173|349.942 COO 9781405780605|Cook,Martin Halsbury's Laws of England

174(349.942 COO 9781405780605|Cook,Martin Halsbury's Laws of England

175|349.942 COO 9781405780605|Cook,Martin Halsbury's Laws of England

176(349.942 COO 9781405780605|Cook,Martin Halsbury's Laws of England

1771349.942 COO 9781405780605 |Cook,Martin Halsbury's Laws of England

178(349.942 COO 9781405780605|Cook,Martin Halsbury's Laws of England

179(342.42 DEN 195674235|Denning,Lord The Closing Chapter

180(342.42 DEN 195674235|Denning,Lord The Closing Chapter

181|344.01893 KER 8175341455|Kerr, William Williamson A Treatise on the Law and Practice of Injunctions
182(344.01893 KER 8175341455|Kerr, William Williamson A Treatise on the Law and Practice of Injunctions
183|344.01893 KER 8175341455|Kerr, William Williamson A Treatise on the Law and Practice of Injunctions
184(344.01893 KER 8175341455|Kerr, William Williamson A Treatise on the Law and Practice of Injunctions
185|344.01893 KER 8175341455|Kerr, William Williamson A Treatise on the Law and Practice of Injunctions
186|346.022 BEA 421843004|Beale, H.G (ed) Chitty on Contracts

187]346.022 BEA 421843004 (Beale, H.G (ed) Chitty on Contracts

188(340.03 WOO 421900504 (Woodley,Mick(ed) Osborn's Concise Law Dictionary

189|340.03 WOO 421900504 (Woodley,Mick(ed) Osborn's Concise Law Dictionary

190(340.03 WOO 421900504 (Woodley,Mick(ed) Osborn's Concise Law Dictionary

191|340.03 WOO 421900504 (Woodley,Mick(ed) Osborn's Concise Law Dictionary

192|340 SAL 9788175342637|Salmond, John Salmond on Jurisprudence

193|340 SAL 9788175342637|Salmond, John Salmond on Jurisprudence

194(343.940999 LIM 9780195693782|Lim, Yee Fen Cyberspace law : Commentaries and Materials
195|343.940999 LIM 9780195693782(Lim, Yee Fen Cyberspace law : Commentaries and Materials
196(346.01668 DAS 9788175346543 |Das, P.K Law Relating to Cruelty to Husband: Divorce and Maintenance to Wife
197(346.01668 DAS 9788175346543 |Das, P.K Law Relating to Cruelty to Husband: Divorce and Maintenance to Wife
198(343.940999 LIM 9780195693782|Lim, Yee Fen Cyberspace law : Commentaries and Materials
199|343.940999 LIM 9780195693782(Lim, Yee Fen Cyberspace law : Commentaries and Materials




200|343.940999 LIM 9780195693782(Lim, Yee Fen Cyberspace law : Commentaries and Materials

201(923.43 KAM 978-81-90416-91-7|Kamath, M.V. Nani A. Palkiwala : A Life

202(923.43 NAR 9788189988227|Nariman, Fali S. Before Memory Fades

203|340 BOW 8186003029|Bower, George Spencer The Law Relating to Estoppel by Representation

204|340 BOW 8186003029(Bower, George Spencer The Law Relating to Estoppel by Representation

205|340 BOW 8186003029|Bower, George Spencer The Law Relating to Estoppel by Representation

206|340 BOW 8186003029(Bower, George Spencer The Law Relating to Estoppel by Representation

207|340 BOW 8186003029|Bower, George Spencer The Law Relating to Estoppel by Representation

2081340 BIN 9780141034539(Bingham, Tom The Rule of Law

209(340 BIN 9780141034539|Bingham, Tom The Rule of Law

210(346.035 CHA 8175342990(Chaudhary,V.K.S The Ivory Tower

211|346.035 CHA 8175342990(Chaudhary,V.K.S The Ivory Tower

212|346.035 CHA 8175342990(Chaudhary,V.K.S The Ivory Tower

213|346.035 CHA 8175342990(Chaudhary,V.K.S The Ivory Tower

2141343.052 TAX 9789350716281 |Taxmann Income Tax Rules 2015

215|808.8 DEN 9780406176158|Denning,Lord Leaves from my Library : an English anthology

216|320 IYE 9788175345744 (lyer, V.R Krishna Judge's Potpourri

217|347 IYE 9788175346307|lyer, V.R Krishna The Majesty of the Judiciary

218|347 IYE 9788175346307|lyer, V.R Krishna The Majesty of the Judiciary

219|340 DEN 818038067-X|Denning,Lord The Clossing Chapter

220(340.3 DEN 9788175344341 |Denning,Lord The Changing Law

221|340.3 DEN 9788175344341|Denning,Lord The Changing Law

222|923.43 VEE 9788171771349(Veeraswami, K The Perils to Justice : a judge thinks aloud

223|923.43 VEE 9788171771349|Veeraswami, K The Perils to Justice : a judge thinks aloud

224]923.43 VEE 9788171771349(Veeraswami, K The Perils to Justice : a judge thinks aloud

225|348.04 HER 9788175341173|Herbert, A.P. Uncommon Law : Being sixty-six Misleading Cases

296134804 HER 9788175341173|Herbert, A.P. More Uncommon Law : Being more misleading cases combining Babdot
M.P and Codd's last case

227|323.44 DEN Denning, Alfred Freedom under the Law

228(340 MAC 9780421522503 |Mackay, Lord The Administration of Justice

229|340 HAL 9780421582804 |Hale, Brenda From the test tube to the coffin : Choice and regulation in private life

230|340 GOO 9780421636606(Goode, Roy Commercial Law in the next millenium




231|340 KEN 9780421852501 |Kennedy, Helena Legal Conundrums in our Brave New World

232|923.4 DEN 406176094 (Denning,Lord The Family Story

233|954.162 BAN Banerjee, Dipankar Heritage Guwahati

2341954.162 BAN Banerjee, Dipankar Heritage Guwahati

235|954.162 BAN Banerjee, Dipankar Heritage Guwahati

236|340.525416 SAN Sangma, Jangsan Principles of Garo Law

237(340.525416 SAN Sangma, Jangsan Principles of Garo Law

238|342.02954 DIC 8175341025|Dicey, A. V An Introduction to the study of the Law of the Constitution

239|342.02954 DIC 8175341025|Dicey, A. V An Introduction to the study of the Law of the Constitution

240|340.525416 MAR Marak, Karnesh The Garos and their Customary laws and usages

241|305854162 MA)J Majumdar, Dhirendra Narayan The Garos : An account of the Garos of the present day

242(305.854162 PLA Plyfair, A. The Garos

243(305.854162 SEN 8121204127|Sen, Sipra Tribes of Mizoram : Description, Ethnology and Bibliography (1840-1990)

saal954 162 BAS Basu, Nirmal Kumar Assam in the.Ahom Age (1228-1826) : Being Politico-Economic and Socio-
Cultural Studies

245|340 SEE 8175341955|Seervai, H.M The Seervai Legacy

246|340 SEE 8175341955|Seervai, H.M The Seervai Legacy

247|347.954 KHO Khosla, Gopal Das Our Judicla System

248|340 DAS 817534377 X|Das,Cyrus ed. Judges and Judicial Accountability

249|340 DAS 817534377 X|Das,Cyrus ed. Judges and Judicial Accountability

250(923.43 KHA 817012901X|Khanna,H.R Neither Roses nor Thorns

251|954.17 SIN Singh, Rajekumar Maanisasa A short Constitutional History of Manipur (1891 -1972)

252|954.17 SIN Singh, Rajekumar Maanisasa A short Constitutional History of Manipur (1891 -1972)

253|305.854162 SIN Singh, Rajekumar Maanisasa Customs of Manipuri Hundus

254]305.854162 SIN Singh, Rajekumar Maanisasa Customs of Manipuri Hundus

255|340 SEE 8175341955|Seervai, H.M The Seervai Legacy

256|923.43 GAN 9788184950519|Gandhi, M.K My Experiments with Truth

257|345 THA 421722509(Than,Claire de International Criminal Law and Human Rights

258(345.0878 CHO 8183242383 |Chouhan, Laxmidhar Women and the Law

259|345 THA 421722509|Than,Claire de International Criminal Law and Human Rights

260(347.06 BHA 9789350353769|Bhat, U.L. Relevancy, Proof and Evaluation of Evidence in Criminal Cases

261|345.02317 SHA 9780379215465(|Shapo,Marshall S Compensation for victims of terrorism




262|342.088 MAL 9350289903|Malik, Surendra Supreme Court on Corruption 2012-2013

263|342.088 MAL 9350289903 |Malik, Surendra Supreme Court on Corruption 2012-2013

264|822.33 SHA 9788182524620(Shakespeare, William The Complete Works

265|923.43 SOD 8190416936(Sodhi, S.S The Other Side of Justice

2661341.23 PAT 9789004145191|Patel, Bimal N Respo.nsilc?ility of International Organizations towards other International
Organization

267(340.525416 CAN Cantlie, Keith Notes on Khasi Law

268(340.525416 CAN Cantlie, Keith Notes on Khasi Law

269|305.854162 GUR Gurdon, P.R.T. The Khasis

270|305.854162 GUR Gurdon, P.R.T. The Khasis

2711305.854162 GUR Gurdon, P.R.T. The Khasis

272|305.854162 GUR Gurdon, P.R.T. The Khasis

273|305.854162 GUR Gurdon, P.R.T. The Khasis

274(340 SOR 9788180387548|Sorabjee, Soli J Courtroom Genius

275|340.1 POU 8174940006|Pound, Roscoe An introduction to The Philosophy of Law

276(910.41 DAS 9788192283159(Das, H.N Lands and Peoples

277|340 BHA 9788189036461 |Bhattacharjee, Bidyutjyoti Prisoner of Judgements

278|340 POL 817494012X|Polak, A.Laurence Legal Fiction

279|340 KHA Khanna,H.R Making of India's Constitution

280|891.451 DEK 9789381419069|Deka, Basanta Dr. Bhupen Hazarika: A Legend

281(891.451 DEK 9789381419069|Deka, Basanta Dr. Bhupen Hazarika: A Legend

282(340.54 BUC Buckland, W.W A text-book of Roman Law: From Augustus to Justinian

283(305.85416 ROY Roy, Sachin Aspects of Padam Minyong Culture

284(951.2 GRE Grenard,F Tibet: The Country and its Inhabitants

»85|305.89143 BAH Bahadur, K.P Cast, Trib.es & Cu_ltu.re of India:Haryana, Himachal Pradesh,Punjab, Jammu
& Kashmir and Sikkim

286|340.4254165 TA) Ao, Tajen Ao Naga Customary Laws

287(340.5254165 HOR Horam,M Naga Polity

288(340.5254165 HOR Horam,M Naga Polity

289(951.2 LAN Landor, AHS Tibet: The Forbidden Land

290|951.2 LAN Landor, AHS Tibet: The Forbidden Land




2901

305.854166 THA

Thanga, Lal Biak

The Mizos: A study in Racial Personality

292

305.854164 BAR

Bareh, Hamlet

The History and Culture of the Khasi People

293

305.85416 DAS

Das, J.N

A study of Administration of Justice among the Tribes and Races of North-
Eastern Region

294|305.85162 CHO Chowdhury, J.N The Khasi Canvas
295|342.02954 BAK 81-75342826|Bakshi, P.M The Constitution of India
296|342.02954 BAK 81-75342826|Bakshi, P.M The Constitution of India
297|342.02954 BAK 81-75342826|Bakshi, P.M The Constitution of India
2981342.02954 BAK 81-75342826|Bakshi, P.M The Constitution of India
299|342.02954 BAK 81-75342826|Bakshi, P.M The Constitution of India
300|305.854164 SAN Sangma, Milton S History and Culture of the Garos
301/305.854165 MIL Mills, J.P The Rengma Nagas
302(910.35416 DUN Dun,E.W Gazetteer of Manipur
303|342.5409 GLE Gledhill,Alan The Republic of India
304(954.35 MOS Mosley,Leonard The Last days of the British Raj
305|347.077 GAN 9788129135087|Ganguli, Asok K. Landmark Judgments that changed India
306|305.854164 PLA Playfair, Major A The Garos

307

305.854163 NAI

Nair, P. Thankappan

Tribes of Arunachal Pradesh

308|491 GUP Gupta, K.Das An Introduction to the Gallong Language
309|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
310|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
311|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
312|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
313|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
3141347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
315|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
316|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
317|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
318|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
319|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
3201347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
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3271347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
328|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
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337(347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
338|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
339(347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
340|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
341(347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
342|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
3431347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
344|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
3451347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
346|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
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359|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules
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362(347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules

363|347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules

3641347.051 CHO Choudhury, Mrinal Kumar ed. Gauhati High Court Rules

365/347.077 SIN 9878180387333|Singh, Guru Prasanna JSL:;c(iece G.P. Singh Select Judgements : A Tribute tohis Craft, Method and
366/348.046 MAL 9789351452522|Malik, Surendra Supreme Court Yearly Digest 2015
367(348.046 MAL 9789351452522|Malik, Surendra Supreme Court Yearly Digest 2015
368|348.046 MAL 9789351452522|Malik, Surendra Supreme Court Yearly Digest 2015
370(348.046 MAL 9789351452522|Malik, Surendra Supreme Court Yearly Digest 2015
371]|491.4515 DEK 9789382384007|Deka, Dharmasingha Rasana Bisitra

372]491.4515 BOR Bora, Satyanath Bahal Vyakaran

373|305.854163 CHO Choudhury, S. Dutta Gazetter of India: Arunachal Pradesh:Lohit District
3741344.096 ALl 8188660035(Syed Ameer Ali Commentaries on Mahommedan Law
375]/009895 MAL 9789350286609|Malik, Surendra Supreme Court Index of Cases

376 348.046 8170012 (Malik, Surendra Complete Digest of Supreme Court Cases
377 348.046 8170012|Malik, Surendra Complete Digest of Supreme Court Cases
378 348.046 8170012 (Malik, Surendra Complete Digest of Supreme Court Cases
379 348.046 8170012|Malik, Surendra Complete Digest of Supreme Court Cases
380(305.416 HAI 706913671 |Christoph von Furer Haimendorf Highlanders of Arunachal Pradesh
381|954.1 BAS Basak, Radha Govinda The History of North-East India
382(305.416 ROY Roy,H.L Deb A tribe in Transition

383|305.461 CHI Chib, Sukhdev Singh This beautiful India: Meghalaya

384]954.1 CAl Caine, W.S Picturesque India

385|348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
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400|348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
401|348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
402|348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
403(348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
404|348 DEW 139788193205402|Dewan,V.K North-Eastern Region Local Acts and Rules
405(340 DAS Das, B. N The Land Laws of Assam
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414|340 DAS Das, B. N The Land Laws of Assam

415|340 BIS Biswas, Subhash Chandra The Delegation of Financial Powers Rules,1999
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422|340 BIS Biswas, Subhash Chandra The Delegation of Financial Powers Rules,1999

423|340 BIS Biswas, Subhash Chandra The Delegation of Financial Powers Rules,1999

4241340 BIS Biswas, Subhash Chandra The Delegation of Financial Powers Rules,1999

425|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules

426|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules

427|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules

428|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules
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433|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules

434|340 TOD Todi, B.P Assam Shops and Establishments Act and Rules

435|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

436|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

437|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

438|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

4391340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

440|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

441|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

4421340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014

443|340 BIS Biswas, Subhash Chandra The Assam Notified Urban Areas(Other than Guwahati)Building
Rules,2014
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449|340 AHM Ahmed, B Foreigners' Laws
450|344.07 PHU Phukan,G.C Education Manual
4511|344.07 PHU Phukan,G.C Education Manual
452|344.07 PHU Phukan,G.C Education Manual
4531|344.07 PHU Phukan,G.C Education Manual
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460|346.046 MAJ Majumdar, K.C The Land Laws of Asssam
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475(491.4513 SHA 8186827935(Sharma, Suresh Advanced comprehensive Anglo-Assamese Dictionary
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491.4513 SHA

8186827935

Sharma, Suresh

Advanced comprehensive Anglo-Assamese Dictionary

477

491.4513 BAR

Baruah, Hemchandra

Hemkosha




478|491.4513 BAR Baruah, Hemchandra Hemkosha

479|813.5 LEE 9781784870799|Lee, Harper To Kill a Mockingbird

480(923.43 BHA 9789350352700|Bhagwati, P.N. My Tryst with Justice

481|347.077 GAN 9788129135087|Ganguli, Asok K. Landmark Judgments that changed India

482(923.43 SHA 9789351437574(Sharma, Sangeeta 100 Legal Luminaries of India

483|833.912 KAF 9780199238293|Kafka, Franz The Trial

4841823 GRI 9780099830009|Grisham, John The Firm

485|823 ATW 9780099511663|Atwood, Margaret The Handmaid's Tale

486|880 DOS 9788129129475|Dostoyevsky, Fyodor Crime and Punishment

487|340.4 DIV 9789350352687|Divan, Anil On the Front Foot

488(340.4 NAR 9789384544065|Nariman, Fali S. The State of The Nation in The Context of Indian's Constitution
489(340.4 JOI 9789350350997|Jois, M. Rama (Dr.) Raja Dharma with Lessons on Raja Neeti
490(344.03283 AGN 9780195655247|Agnes, Flavia Law and Gender Inequality : The politics of Women's Rights in India
491(340.4 JET 9788129123916|Jethmalani,Ram Maverick Unchanged, Unrepentant

492|347.01 IYE 9788175342361 |lyer, V.R Krishna Off the Bench

493|340.4 IYE 9789350352625|(lyer, V.R Krishna Legally Yours

494|340.4 IYE 9789350351949]|lyer, V.R Krishna Unspeakable Anecdotes : My Life, Judiciary and More
495(340.4 MAH 9789350355138|Mahmood, Tahir Reminiscing on Law Brains : Bench, Bar and Academia
496|340.5 MAT 9789350286975|Mathew, K.K. Three Lectures

497(923.43 MAH 9789350355534|Mahmood, Tahir Amid Gods and Lords : Living through Labyrinths of Religion and law
498|340 PHU Phukan,G.C The Assam town and Country Planning Acts & Rules
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508(347.06 RAT 9789351436768|Ratanlal & Dhirajlal Law of Evidence
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513(347.05 MUL 9789351430766|Mulla, D.F The Code of Civil Procedure
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527(347.05 MUL 9789351430766(Mulla, D.F The Code of Civil Procedure
528|348.023 RAT 9789351439141|Ratanlal & Dhirajlal The Indian Penal Code

5291348.023 RAT 9789351439141 |Ratanlal & Dhirajlal The Indian Penal Code

530|348.023 RAT 9789351439141|Ratanlal & Dhirajlal The Indian Penal Code

531|348.023 RAT 9789351439141 |Ratanlal & Dhirajlal The Indian Penal Code

532|348.023 RAT 9789351439141|Ratanlal & Dhirajlal The Indian Penal Code

5331|348.023 RAT 9789351439141 |Ratanlal & Dhirajlal The Indian Penal Code

534|348.023 RAT 9789351439141|Ratanlal & Dhirajlal The Indian Penal Code

535|348.023 RAT 9789351439141 |Ratanlal & Dhirajlal The Indian Penal Code

536/348.023 RAT 9789351439141|Ratanlal & Dhirajlal The Indian Penal Code

5371348.023 RAT 9789351439141 |Ratanlal & Dhirajlal The Indian Penal Code

538|343 DEW 978818719785004|Dewan,V.K Fundamental Rules Subsidiary Rules
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540|343 DEW 978818719785004|Dewan,V.K Fundamental Rules Subsidiary Rules
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542(343 DEW 978818719785004(Dewan,V.K Fundamental Rules Subsidiary Rules

5431345.0234 IYE 9789381308547 |lyer Law on Contempt of Court Act, 1971

544(345.0234 IYE 9789381308547 |lyer Law on Contempt of Court Act, 1971

5451345.0234 IYE 9789381308547 |lyer Law on Contempt of Court Act, 1971

546(345.0234 IYE 9789381308547 |lyer Law on Contempt of Court Act, 1971

5471345.0234 IYE 9789381308547|lyer Law on Contempt of Court Act, 1971
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555(332.64 PUL 9789351392293|Phuliani,Ravi Manual of SEBI

556(348.02 SIN 9789351436379|Singh, G.P Principles of Statutory Interpretation

557|348.02 SIN 9789351436379|Singh, G.P Principles of Statutory Interpretation

558(348.02 SIN 9789351436379|Singh, G.P Principles of Statutory Interpretation

559|348.02 SIN 9789351436379|Singh, G.P Principles of Statutory Interpretation

560(348.02 SIN 9789351436379|Singh, G.P Principles of Statutory Interpretation

561]|923.43 KHU Khurshid, Salman Justice At Heart

562423 WEB 9781600815447 | Webster The Nwe International Webster's Comprehensive Dictionary of The
English Language

5631|342.07 CHA Chawla, D.D. Chawla's Elections Law and Pracice

564|342.07 CHA Chawla, D.D. Chawla's Elections Law and Pracice

565|342.07 CHA Chawla, D.D. Chawla's Elections Law and Pracice

566|342.07 CHA Chawla, D.D. Chawla's Elections Law and Pracice

567|342.07 CHA Chawla, D.D. Chawla's Elections Law and Pracice

568|340.59 KHA 9789384310059|Khan, Ahmedulla Commentry on the Law of Wagqf in India : The Waqgf Act, 1995

569|340.59 KHA 9789384310059|Khan, Ahmedulla Commentry on the Law of Wagf in India : The Waqgf Act, 1995
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572|340.59 KHA 9789384310059|Khan, Ahmedulla Commentry on the Law of Wagqf in India : The Waqgf Act, 1995

5731345.06 CHA 9789384410384 |Chatterjee, Bivas Electronic Evidence
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577|345.06 CHA 9789384410384 |Chatterjee, Bivas Electronic Evidence

578(342.954 SAR 8189619101 |Sarkar, S.C The All India Service Manual
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589|342.954 SAR 8189619101 |Sarkar, S.C The All India Service Manual

590(342.954 SAR 8189619101 |Sarkar, S.C The All India Service Manual

591|342.954 SAR 8189619101 |Sarkar, S.C The All India Service Manual

592(342.954 SAR 8189619101 |Sarkar, S.C The All India Service Manual

593|344.033 SET 9789381308592|Seth & Kapoor Comentry on the Food Safety and Standards Act, 2006 with Rules,2011
594|344.033 SET 9789381308592|Seth & Kapoor Comentry on the Food Safety and Standards Act, 2006 with Rules,2011
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598|345.0232 NAR 9789351437390|Narayana, P.S. Commentry on The Lokpal and Lokayuktas Act
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345.0232 NAR

9789351437390

Narayana, P.S.

Commentry on The Lokpal and Lokayuktas Act

603

954.05092 MUK

9788129135742

Mukherjee, Pranab

The Dramatic Decade : Indira Gandhi Years

Commentry on the Right to Fair Compensation and Transation in Land

6041344.09 ACH 9789385989582 |Acharya, N K. Acquisition, Rehabilitation and Resettlement Act, 2013

605!344.09 ACH 9789385989582| Acharya, N.K. Comr.n.e?try on the. If{ight to Fair Compensation and Transation in Land
Acquisition, Rehabilitation and Resettlement Act, 2013

606l344.09 AcH 9789385989582| Acharya, N.K. Comr.n.e?try on the. If{ight to Fair Compensation and Transation in Land
Acquisition, Rehabilitation and Resettlement Act, 2013

607!344.09 AcH 9789385989582| Acharya, N.K. Comr.n.e?try on the. If{ight to Fair Compensation and Transation in Land
Acquisition, Rehabilitation and Resettlement Act, 2013

608l342.09 AcH 9789385989582| Acharya, N.K. Comr.n.e?try on the. If{ight to Fair Compensation and Transation in Land
Acquisition, Rehabilitation and Resettlement Act, 2013

609(346.016 SRI 8171111343|Srivastava, A.B. Commentries on Hindu Marriage Act, 1955
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611(346.016 SRI 8171111343|Srivastava, A.B. Commentries on Hindu Marriage Act, 1955

612|346.016 SRI 8171111343|Srivastava, A.B. Commentries on Hindu Marriage Act, 1955

613(346.016 SRI 8171111343|Srivastava, A.B. Commentries on Hindu Marriage Act, 1955
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615|343.0553 DAT 9788184782707 |Taxmann Central Excise Law & Practice

616|343.0553 DAT 9788184782707 |Taxmann Central Excise Law & Practice

617|343.0553 DAT 9788184782707 |Taxmann Central Excise Law & Practice
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